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Sir,

Smti layashree Bora,
Joint Registrar (Vigilance),
Gauhati Htgh Court,
Guwahatr.

Shri Biswajit Chakraborty,
District & Sessions ludge,
Nagaon.

Civil vacation.

Your letter No.DJN/6390 dated 12.09.2024

No. Hc.vu-4s/zOttI qqzI Ia

lh
Dated G uwahati, the rO September,2024

Yours farthfully,

s4[-
JT. RE ISTRAR (VIG ILAN cE)

with reference to the above, I am directcd to inform you that you have beengranted permission to avair civir vacation arong with station reave permission, withthe officiar vehicte, from the evening of 05.10:2024 ti, the mornin g of 2r.ro.2024.
During your absence, shri A.l.Bora, Addr. Drstrict & sessrons Judge No.1, Nagaon and in hisabsence, the next senior most Judrcrar officer wirr remain in charge of your Court and officc.

Memo No,HC.VI,I-4A l2}tt I qq2_r_q3 L6 lA, datedcopyto:. -'---'t 1-t L'- () ao /,r' qaEeo 
130'o?-21

1. 
._The 

principal Accountant Gcneral (A&E), Beltola, Guwahati for information
lzl Tnc project Managcr, Gauhati nigh 

-o,ji.

cE)IJT. REG STRAR (VIGILAN W


